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H A R I K E W A L -  11 GO& . . 
: Will the Minister of LAW, 12 ~ ~ ~ w u  . so. STICE AND COMPANY AF- I,  KanaaUj , . 

FAIRS be pleased to state : 14Bamgaon . 
(a) the total number of incidents 1 s  ~tlh . 

of booth capturing in Uttar Pradesh 16 ~h . 
during the Tenth Lok Sabha elections; -w 

(b) the number of booths out of 18 -ly . : 
them where repolling was conducted 19 s-~ 
consti tuency-wtse ; and 20 Akbarpur (SC) . 

(c) the total number of persons killed 21 F-W . , 
and injured in the said incidents? 2 ~ ~ i ~ ~ ~ ~ i  . 

THE MINISTER OF STATE IN 23 Ball* - 
THE MINISTRY OF PARLIAMEN- 24 Salmpur . . 
TARY AFFAIRS AND THE MINIS- 25 Dcoria . . 
TER OF STATE IN THE MINISTRY 3 ~uckaow . . 
OF LAW, JUSTICE A N D  COM- 27 Ballia . . 
PANY AFFAIRS (SHRI RANGA- 3 earhwsl . 
RAJAW KUMARAMANGALAM) : N ~ n i u i  . 
(a) A total number of 902 incidents 30 A m h i  . . 
of booth capturing and irregularities 31 Sultanpur . 
were reported to the Election Com- 31 talganj (SC) . 
mission. 33 llributli 

Cb) Repoll was conducted at 869 34 Biinw . . 
polling stations. A statement showing 3 s  Saipur (SC) . 
constituency-wise break up of booth5 36 Gharipur 
where repoll was ordered is enclosed. 37 Phu\pur . . 

(c) The information is being collec- 38 Alhhabod . 
ted and will be laid on rhc Table of the 39 Ghail (sC) . 
HOUK. JO Fathchpur . 

41 Hamirpv 
St8tetwnt 42 Jahun(SC) . 

9. Namcof the Parliuamury Numba of 43 Ghr'ampur 
No. Coastitutuency polling 44 Ferozabrd . 

smiom 45 A p  . . 
4 Mllhm . . 

rU 47 Kbutjr (SC) . - 4 8 H 4 t u r . .  
1 2 3 49 &&pat . . 

. . 50 Munr(A.rrupr. 
I B a d i ( s 0  5 1 W . .  

2 M W a ( S C )  . . . 
, . .  52 Robaupnj . 

3 S d u W  l 5  53 Mirpprr 
4 H u Q i .  . . . 9 54 RrupPlh . 
5 W u n d r b d  . .  . 55 Wlbhhr 9 

t i - . .  . . w -1i . . 
7 a m s i  . . .  ' 51 V @ .  . 
IAmm#ub . . . 
9 -  . . . " 58 Hathru(SC) . 5 
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